Annexure-1
Name of the corporate debtor: Marks Pryor Marking Technology Private Limited
Date of commencement of CIRP: 06-12-2023 (CIRP Reinitiated after exclusion of

time:17/03/2025)
List of creditors as on: 27/06/2025
List of zecured financial creditors belonging to any class of creditors
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Mandar Wagh

Interim Resolution Professional
Marks Pryor Marking Technology Private Limited
{Undergoing Corporate Insolvency Resolution Process)
E-mail 1D: cirp.markspryor@gmail.com,
mandar.wagh@anandchaitanya.com
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